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ORDER

fWhen the matter ié taken up for hearing, none appears

on behalf of the applicant or the réspondmﬁ&
24 It appears from the records that the original application
. bearing No,C0, 13762-W/85 has been filed in the High Court and

thereafter it was transferred to this Tribunal in the year 1997
T.2. ,
o and renumbered asg/12/1997. It is a very old matter but nobody
> 4 has been o .
(Z? sppearing from any side on the dates fixed for hearing.
gpplication
3. In view of the abéve, the { /7 "\is dismissed for default,

| o | N
- { Gu.S. MAINGI ) | ( D, PURKAYASTHA )
MEMBER( A) ) MEMBER(J)




